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[[FeR sfefm—22, 2021]
fer faffdm (Femn-4) oifafam, 2021
fer W @ dfea Mg ¥ & #faug ufyr @ MRt 31 "= 2022 B GHE
BN a1 a9 % INE et & o ew R fafEAm wiftga @ & g erfafrem
IR ORI & SeeRd a¥ ¥ R g gq dsa a efafea &9 H 9
st 2 -
1. @it W, R IR T |-
(1) F' cifufEm fer AfEm (den-4) sifafae, 2021 &1 ST " |
(2) zEm fowR aeel f@er == H O |
(3) I® 01 o™i 2021 % W€WE ¥ Wgd erm |
2. 202122 9 & o R v & A By ¥ ¥ g 20531,82,72,000 (S
TR U 49 $HiE AT TNl T geTR B9IR) &9 H Rt | - f@er T @
qfea Mg ow oz@ EiEE W AggEl 4 WE-2 H o Ifceigd dareli & d@dy #,
01 o1, 2021 &% & W a1 a4 & SRW PaM & garad ¥ 8F a [ =g
H gfd * fAT, A 20531,82,72,000 (FF AR U Al THAE FUS TA ART FETR
TR) &9, S TE oIfafam @ ormEr ¥ w6 ¥ Sfwafaa wfar ¥ efes T 2,

MpIRT ST oGS |

3. AFAF-I- 39 ofafEy & oelie fer g & dea WY ¥ ¥ Mo &
ffq oiferspa fer, 01 oTWi, 2021 @7 Y& BN ol a9 ¥ ddfag AggEl W Ifedrad
A R vAHl F g, B IR SO% 99y ¥ fafaisa & SrRenl

I
(s 2 &R 3 }F)

AT/ e IR (Ul #)
A Jar @ e A7 ar o
e N iy T oegeE | AR wm wiRa
1 2 3 4 5 6
RIS 0 0
fwmT
01 @%{ tﬁﬁ 57,55,72,000 57,55,72,000
S— 81,000 81,000
0 qg Ud qog qaned
T q\Gﬁ 0 0
— 3,00,47,000 3,00,47,000
03 g fgior favmr
T’ﬁ 79,40,38,000 79,40,38,000
— 1,31,95,000 1,31,95,000
04 s afEe e
E'Fﬁ 0 0
RIS 0 0
05 oo afearea
'('Erﬁ' 0 0
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STIEE
(ad 2 SR 3 &)
AT/ e R (wual )
A Har ¥ & AT ar oG
= g1 fag g eger | A oR wiiRa
1 2 3 4 5 6
RIS RS 0 0 0
fae= fa
06 AT - 5 5 5
RIS RS 0 0 0
IGNGIME)
07 i o 0 0 0
RIS 0 0 0
08 AT, TP wd gar
eI q;rﬁ 0 0 0
— 31,79,88,000 0 31,79,88,000
SEEAIEGIIC]
09 i = 0 0 0
— 24,19,000 0 24,19,000
T fa
10 b goft 14,00,00,000 0 14,00,00,000
— 4,40,20,000 0 4,40,20,000
1 freer a1 wd sAfafusst
T BT AR goft 0 0 0
RIS RS 0 0 0
12 IESICEI|
ol 0 0 0
RIS RS 0 0 0
SO i 0 0 0
RIS 0 0 0
e
14 el s 5 5 5
— 2,19,14,000 3,12,63,000 5,31,77,000
3
15 NE | - 5 5 5
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ST
(ad 2 SR 3 &)
i / AfE IR™T (Fuat #)
A |ar | |t AT ar RUS A
ihal grr Ry g argem | e R wiRa
1 2 4 5 6
— 31,74,71,95,000 o]  31,74,71,95,000
EEIRK| fa
16 ST T - 5 5 5
— 1,60,00,000 0 1,60,00,000
qIoTT-HT
17 HY garT s 5 5 5
— 25,34,00,000 0 25,34,00,000
18 e U U] HEOT
[ERINI goft 20,00,00,000 0 20,00,00,000
— 4,30,60,000 0 4,30,60,000
19 qIiERel, 99 Ud ey
aftare s n 0 0 0
— 8,58,90,52,000 0 8,58,90,52,000
e g
20 - o T.000 0 1,000
— 77,44,01,72,000 o]  77,44,01,72,000
21 ferem farsrT s 5 5 5
— 1,27,68,73,000 0 1,27,68,73,000
[ECIU|
22 B ol 3,37,00,01,000 0 3,37,00,01,000
— 1,88,53,19,000 0 1,88,53,19,000
SR &
23 i ol 1,09,61,21,000 0 1,09,61,21,000
RIS 0 0 0
24 gE Ud S 9T - 5 5 5
RIS 0 0 0
2 AT grafeEn faem
> ol 0 0 0
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ST
(ad 2 SR 3 &)
i / AfE IR™T (Fuat #)
A Jqr ¥ G qiwT ar KRS
il gRT Ry M egem | A wr wiRka
1 2 3 4 5 6
— 3,17,62,000 0 3,17,62,000
o7 HEE|
26 4 AT - 5 5 5
— 25,53,75,000 0 25,53,75,000
e @
27 AT s 5 5 5
— 0 9,51,02,000 9,51,02,000
28 I I = 5 5 5
— 21,84,000 0 21,84,000
g ud EE NI
29 REE O] s 5 5 5
ST 0 0 0
30 STIEET®H  HAOT  [TANT s 5 5 5
— 2,57,70,000 0 2,57,70,000
o wg 9
31 AqAT - 5 5 5
ST 0 0 0
faa= d@sq
32 ol 0 0 0
— 8,00,41,000 0 8,00,41,000
33 T USmEd AT - 5 5 5
RIS 0 0 0
34 e | ¥ar =T
i 0 0 0
— 65,12,000 0 65,12,000
35 I T e [aerr
ol 0 0 0
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ST
(ad 2 SR 3 &)
T/ iR <IRR (Fuat #)
A Har ¥ & AT ar oG
e g Ry ¢ argem | ffr R wiRa
1 2 3 4 5 6
RIS RS 0 0 0
36 RIEZRSI e IR e |
[EEIN ol 5,00,00,00,000 0 5,00,00,00,000
RIS RS 0 0 0
IrfeT HE &
37 b goft 8,87,78,00,000 0 8,87,78,00,000
RIS 0 0 0
38 g Y, SR Od
Frefer farsm i 0 0 0
— 11,82,34,01,000 o]  11,82,34,01,000
39 UET weg_ faHrT
ol 0 0 0
‘ — 37,47,27,000 0 37,47,27,000
40 TS U 9 gurR
T q;}_ﬁ 0 0 0
— 1,000 0 1,000
T fa
A B o o 4,00,00,00,000 0| 4.00,00,00,000
— 54,54,00,000 0 54,54,00,000
AT [&GprE [T
42 ol 0 0 0
— 14,02,12,000 0 14,02,12,000
43 fos wd wrafeesr s«
ol 0 0 0
_ — 59,32,00,000 0 59,32,00,000
44 (e SIf vd STy
SIS edmor faWmT gofl 0 0 0
— 1,14,33,000 0 1,14,33,000
45 T SEE R o 0 0 0
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ST
(ad 2 SR 3 &)
i / AfE IR™T (Fuat #)
A [T F GO q6T Aqr KRS
il gRT Ry M egem | A wr wiRka
1 2 3 4 5 6
RSES 0 0 0
TieT fa
46 AT s 5 5 5
— 3,35,01,000 0 3,35,01,000
EECERE
47 AT s 5 5 5
I 18,53,17,21,000 0 18,53,17,21,000
48 TR TR ud AE™
[ERIT] q;;ﬁ 10,00,00,00,000 0 10,00,00,00,000
RSES 0 0 0
S dargs [ a9rT
49 '[Erﬁ' 15,35,00,00,000 0 15,35,00,00,000
RSES 0 0 0
RIGCEIC
50 g S qar AT s 5 5 5
I 1,65,23,99,000 0 1,65,23,99,000
fa
51 qurs] AT faemT s 5 5 5
am e | 1,55,78,83,74,000 12,63,65,000 | 1,55,91,47,39,000
A gsh 49,40,35,33,000 0 49,40,35,33,000
HEERT 2,05,19,19,07,000 12,63,65,000 2,05,31,82,72,000
fodloTert,

PR & g |
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(Bihar Act 22, 2021)
THE BIHAR APPROPRIATION (No. 4) ACT, 2021
AN
ACT

TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN
AMOUNT FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE OF
BIHAR FOR THE SERVICES DURING THE YEAR ENDING THE THIRTYFIRST
DAY OF MARCH, 2022.

Be it enacted by the Legislature of the State of Bihar in the seventy-second
year of Republic of India as follows:-

1. Short title, extent and commencement .-

(1) This Act may be called the Bihar Appropriation (No-4) Act, 2021.

(2). It shall extend to the whole of the state of Bihar.

(3). It shall come intoforce with effect from 1st April 2021.

2. Withdrawal of total Rs.- 20531,82,72,000 (Rs. Twenty thousand five
hundred thirty one crore eighty two lac and seventy two thousand), out of the
Consolidated Fund of the State of Bihar for the year 2021-22.- Total Rs.-
20531,82,72,000 (Rs. Twenty thousand five hundred thirty one crore eighty two lac
and seventy two thousand), which will not be more than the amount mentioned in
column 6 of the schedule of this Act may be withdrawn from The Consolidated Fund
of The State of Bihar to meet various expenses to be incurred related to the
payment during the year commencing from 01 April, 2021 in relation to the services
mentioned in column 2 of the Schedule of this Act.

3. Appropriation.- The amount authorized for withdrawal from and out of the
Consolidated Fund of the State of Bihar under this Act will be for the purposes and
services mentioned in the Schedule concerned related to the year commencing
from first day of April, 2021 and will be appropriated in respect of them.

SCHEDULE
(See Section 2 and 3)

Grant/ Services and. Sums not exceeding (In Rupees)
Appro- purposes to which
Number relates Capital Bihar Legislature Consolidated
Fund of the
State
1 2 3 4 5 6
ot Agriculture Revenue 0 0 0
Department Capital 57,55,72,000 0 57,55,72,000
R 81,000 0 81,000
02 Animal and Fisheries evenne
Resource Department Capital 0 0 0
Building Revenue 3,00,47,000 0 3,00,47,000
03 Construction .
Department Capital 79,40,38,000 0 79,40,38,000
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appro- purposes to which
Number relates Capital Bihar Legislature Consolidated
Fund of the
State
1 2 3 4 5 6
: ) Revenue 1,31,95,000 0 1,31,95,000
04 Cabinet Secretariat
Department Capital 0 0 0
R 0 0 0
05 Secretariat of the evenue
Governor Capital 0 0 0
Revenue 0 0 0
06 Election Department -
Capital 0 0 0
. Revenue 0 0 0
07 Vigilance
Department Capital 0 0 0
R 0 0 0
08 Art, Culture and evenue
Youth Department Capital 0 0 0
) Revenue 31,79,88,000 0 31,79,88,000
09 Co-operative
Department Capital 0 0 0
Revenue 24,19,000 0 24,19,000
10 E Department
fictgy Lepartmett Capital 14,00,00,000 0 14,00,00,000
Revenue 4,40,20,000 0 4,40,20,000
11 BC and MBC
Welfare Department Capital 0 0
Revenue 0 0 0
12 Fi Department
inance Departmen Capital 5 5 5
Revenue 0 0 0
13 Interest P t
fierest Faymen Capital 0 0 0
Revenue 0 0 0
14 R tof L
epayment of Loans Capital 5 5 5
Revenue 2,19,14,000 3,12,63,000 5,31,77,000
15 Pensi
ension Capital 0 0 0
S Revenue 31,74,71,95,000 0 31,74,71,95,000
16 Panchayati Raj
Department Capital 0 0 0
) Revenue 1,60,00,000 0 1,60,00,000
17 Commercial Tax
Department Capital 0 0 0
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appro- purposes to which
Number relates Capital Bihar Legislature Consolidated
Fund of the
State
1 2 3 4 5 6
Food and Consumer Revenue 25,34,00,000 0 25,34,00,000
18 Protection -
Department Capital 20,00,00,000 0 20,00,00,000
Environment Forest Revenue 4,30,60,000 0 4,30,60,000
19 and Climate Change "
Department Capital 0 0 0
Revenue 8,58,90,52,000 8,58,90,52,000
20
Health Department Capital T.000 T.000
) Revenue 77,44,01,72,000 0 77,44,01,72,000
21 Education
Department Capital 0 0 0
Revenue 1,27,68,73,000 0 1,27,68,73,000
22 Home Department
ome Lepattinen Capital 3,37,00,01,000 ol 3.37,00,01,000
) Revenue 1,88,53,19,000 0 1,88,53,19,000
23 Industries
Department Capital 1,09,61,21,000 0 1,09,61,21,000
v Information and Revenue 0 0 0
Public Relation -
Department Capital 0 0 0
55 Information Revenue 0 0 0
Technology -
Department Capital 0 0 0
Revenue 3,17,62,000 0 3,17,62,000
26 Labour Resource
Department Capital 0 0 0
Revenue 25,53,75,000 0 25,53,75,000
27 Law Department
aw Lepartmen Capital 0 0 0
Revenue 0 9,51,02,000 9,51,02,000
28 High Court of Bih
187 Lourt ot Brhat Capital 0 0 0
] Revenue 21,84,000 0 21,84,000
29 Mines and Geology
Department Capital 0 0 0
L Revenue 0 0 0
30 Minorities Welfare
Department Capital 0 0 0
) ) Revenue 2,57,70,000 0 2,57,70,000
31 Parliamentary Affairs
Department Capital 0 0 0
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and. Sums not exceeding (In Rupees)
Appro- purposes to which
Number relates Capital Bihar Legislature Consolidated
Fund of the
State
1 2 3 4 5 6
Revenue 0 0 0
32 Legislat
cgisiatire Capital 0 0 0
General Revenue 8,00,41,000 0 8,00,41,000
33 Administration .
Department Capital 0 0 0
R 0 0 0
34 Bihar Public Service cvenue
Commission Capital 0 0 0
Planning and Revenue 65,12,000 0 65,12,000
35 Development -
Department Capital 0 0 0
36 Public Health Revenue 0 0 0
Engineering -
Department Capital 5,00,00,00,000 0 5,00,00,00,000
Revenue 0 0 0
37 Rural Works
Department Capital 8,87,78,00,000 0 8,87,78,00,000
Prohibition ,Excise Revenue 0 0 0
38 and Registration T
Department apita 0 0 0
. Revenue 11,82,34,01,000 0 11,82,34,01,000
39 Disaster Management
Department Capital 0 0 0
R 37,47,27,000 0 37,47,27,000
40 Revenue and Land cvenue
Reforms Department Capital 0 0 0
Revenue 1,000 0 1,000
41 Road Construction
Department Capital 4,00,00,00,000 0 4,00,00,00,000
Revenue 54,54,00,000 0 54,54.,00,000
42 Rural Development
Department Capital 0 0 0
Science and Revenue 14,02,12,000 0 14,02,12,000
43 Technology
Department Capital 0 0 0
R 59,32,00,000 0 59,32,00,000
a1 | SC & ST Welfare evenue
Department Capital 0 0 0
) Revenue 1,14,33,000 0 1,14,33,000
45 Sugar Industries
Department Capital 0 0 0
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appro- purposes to which
priation the appropriation Revenue Grant made by the | Charged on the Total
Number relates Capital Bihar Legislature Consolidated
Fund of the
State
1 2 3 4 5 6
Revenue 0 0 0
46 Tourism Department
ourism Departmen Capital 5 5 0
Revenue 3,35,01,000 0 3,35,01,000
47 Transport
Department Capital 0 0 0
Urban Development Revenue 18,53,17,21,000 0 18,53,17,21,000
48 Housi
f‘)“d ousing Capital 10,00,00,00,000 ol 10,00,00,00,000
epartment
Revenue 0 0 0
49 Water Resources
Department Capital 15,35,00,00,000 0 15,35,00,00,000
. Revenue 0 0 0
50 Minor Water
Resource Department Capital 0 0 0
) Revenue 1,65,23,99,000 0 1,65,23,99,000
51 Social Welfare
Department Capital 0 0 0
Total Revenue 1,55,78,83,74,000 12,63,65,000 | 1,55,91,47,39,000
Total Capital 49,40,35,33,000 0 49,40,35,33,000
Grand Total 2,05,19,19,07,000 12,63,65,000 | 2,05,31,82,72,000
Yo Hio ey,
WHR & | |
3refteres, AfAATeRT Jsumed,

fIgR, 9e1 gRT yaIfea wa gfsal

fagR 7o (3rATeRuT) 1003-57 1+400-Sr0St0dto|
Website: http://egazette.bih.nic.in




